5405  Papers Laid
MR. SPEAKER : All sorts of things
cannot be raised now on the floor of the
House. You should tell me inside the
Chamber so that I could permit you, if it
is an urgent matter, to raise it here. But
you should not raise like this. I am pro-
ceeding 1o the next item of business.

=t srze fagrdt arewdt : gvgr A
su Foraa Afed

12.43 Hes.
PAPERS LAID ON THE TABLE

ANNUAL RepoRT oF Inpianw O Cor-

PORATION LIMITED aAND REVIEW BY
GOVERNMENT

THE MINISTER OF STATE IN THE
MINISTRY OF PETROIEUM AND
CHEMICALS AND OF SOCIAL WEL-

FARE (SHRI RAGHURAMAIAH): I
beg to lay on the Table :—

(1) A copy of the Annual Report of
the Indian ©Oil Corporation
Limited, Bombay for the year
1966-67 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon, under sub-sec-
tion (1) of section 619A of the
Companies Act, 1956,

Review by the Government on
the working of the above Corpo-

ration.

2)

[Placed in Library. See No. LT-1898/67].

RePORT oF THE DaAMODAR
VALLEY CORPRATION

fawrf aot fagw daem & ga-ie
(st fadwrt we@) @, TR wTE
frmr srfafrar, 1948 & gGmwT 45
I (5) F o q TR IR
9T & 1965-66 F FTaF Ffades #F
T ST a97 99% HE a5 SEnraET
sfaags, @wW-TEw 9T @Al g |
[Placed in Library, See No, LT-1899/67).

ANNUAL

AGRAHAYANA 16, 1889 (SAKA)
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NOTIFICATIONS UNDER ALL INDIA SERVICES
Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : I beg to
re-lay on the Table a copy each of the
following Notifications under sub-section
(2) of section 3 of the All India Services
Act, 1951 :—

(i) GS.R. 1082 published in Gazette
of India dated the 22nd July, 1967,
making certain amendments to
Schedule Il to the Indian Admi-
nistrative Service (Pay) Rules,
1954,

G.S.R. 1112 published in Gazette
of India dated the 29th Jaly,
1967, making certain amendments
to Scheduls I to the Indian
Administrative  Sexvice  (Pay)
Rules, 1954,

(iii) The Indian Police Service (Uni-
form) Amendment Rules, 1967,
published in Notification WNo.
G.S.R. 1113 in Gazette of India
dated the 2th July, 1967.

G.S.R. 1114 published in Gazeite
of India dated the 29th July, 1967,
making certain amendments to
Schedule III to the Indian Police
Service (Pay) Rules, 1954.

G.S.R. 1117 published in Gazette
of India dated the 29th July,
1967, making certain amendments
to Schedule III to the Indian
Administrative  Service  (Pay)
Rules, 1954.

The Indian Administrative Ser-
vice (Appointment by Promo-
tion) Thirteenth Amendment Re-
gulations, 1967, published in
Notification No. G.SR. 1119 in
Gazelte of India dated the 29th
July, 1967.

The Indian Police Service (Ap-
point by Promotion) Twelfth
Amendment Regulations, 1967,
published in Motification WNo.
G.S.R. 1120 in Gazette of India
dated the 29th July, 1967.

[Pfdczg] in Library. See No. LT-1374/

(ii)

(iv)

(v)

(vi)

(vii)




